ITEM NO.1714 COURT NO.12 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SPECIAL LEAVE PETITION (CRIMINAL) ..Diary No. 17657/2024

MAHESH Petitioner(s)
VERSUS

STATE OF UTTAR PRADESH & ORS. Respondent(s)

(FOR ADMISSION and IA No0.99992/2024-EXEMPTION FROM SURRENDERING
WITHIN TIME )

Date : 03-05-2024 This petition was called on for hearing today.
CORAM
HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH
[IN CHAMBERS]

For Petitioner(s) Mr. B. P. Singh Dhakray, Adv.

Mr. Shakti Singh Dhakray, Adv.

Mr. Kumar Dushyant Singh, AOR

Mr. Sudhir Sharma, Adv.
For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

Learned counsel for the applicant/petitioner
prays for an adjournment to support the contentions
along with an affidavit and documents.

Prayer is granted.

The matter stands adjourned for filing of

appropriate application.
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